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New Delni, this the 2lst day of September 1995

 Hon'ble 3hri K.Muthukumar, Member ( Adan, )
Hon'ble Shri ¥.Suryaprskasham, Member (Judl.)

Chetam Sampat

s/o Late JeRsSampat,

Scientist IV 1)

Indian National Scientif ic Bocumentation Centre,
New Delhi.

identi idres s

5-7/9 B,LeF, Jutab Enclave,

( By none)

Versus

1, Council of 3cientific & Inwstrisl Hesearch, -
through Director Gineral, CS{% 4
Anus andhan Building, Ra fi ¥ arg,
New belhi~ 110 OOL.

2, irector, IN3JLC, .
14, 3atsang Vihar Marg,
New Uelhis! .. «Responuents

(Deptt. refresentstive 3nri )

Order (Qal)
Hon'ble Shri K.Muthukumar, Member (A)

APplicar t is not present today. However, the :
d epartment Tepresentative has filed the respcndmts'
oifice memorgndum No. 2( J.J.5)/F’I/83/95/&ers dated 14th
Septenber, 1995 which thndrawas the Udde dated 27.1ls l@%é‘f
and restores tne status-quo in regard to the ayylxcant‘ |
It is als© seen that the applicant has. recea,ved tms ngr;

in original on 2.,9.1995 itself.s Thtﬁ’:fc're,‘ the z;@llef-f




/nka/
.

-2 -

prayed for by the aPplicant in the present Lea. has been
sllowed by the respondents by their Uebe dated 1449.1995
and the O.A, has, therefore, become infructuous,

In view of ‘the‘abov,e, .the Oeihy "is diamissed as

naving becme infructuouss No cOstse
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( P, 3uryaprakasham) (KeMuthukumar)
Menber (J) Member (A)
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